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Before National Green Tribunal
Western Zone bench Pune

Execution application number 7/2024
Original application 28/2014

Saiprasad Mangesh Kalyankar applicant

A\

The Regional Transport officer and others respondent

Reply affidavit on behalf of respondent number 3 as follows
1 Shree Vijay Ganpat kale Age- 37 Yrs , Occu- Service R/O - Oros Tal.Kudal Dist -
Sindhudurg, do hereby solemenly affirms on oath and execute this affidavit as

follows

DI said that, I have perused the order passed by Honourable Tr1bunal dated
8/8/2025. So also I have gone through the office files and record pertaining to the
matter in hand. T have been authorised by the respondent number 3 to file and
execute present affidavit. The Honourable Tribunal had directed to file this present
affidavit statmg therein as to the places where the plantatlon of trees can be’ done,
thc. Honourable Tribunal T am herewith- prov1d1ng all the details regardmg places of
; plantauon of tree along with the map of the location as here under.

. ,2) I state that combme meeting of PWD (Pubhc Works Department) officials,
- Revenue Department, NHAI(National nghways Authgrity of "Thdia)’ ‘had " been
~arranged at the office of respondent number 3. In the'said meeting it was found that a
" single stretch of land admeasuring 12 hectares along the highway is not available,
hence after detailed discussion one place having the area of 17 hectares at
Jambhavade village, Tal, Vaibhavwadi, Dist.Sindhudurg was finalised in the said

meeting. The description of said land is as follows
All the piece and parcel of land situated at village Jambhavade Tehsil

-------

/{,-;6-'?‘;31‘;‘,{ ;‘/ @u‘ea admeasunng 17.33.00 hectares, )
| //:é . ‘\-\,\ The Gat book map showing boundarigs and eeg?et-lf 3 lﬁwgﬁg i
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3) 1 further state, that the above mentioned property is having total area of 17.33.00
hectares which can be used for plantation of trees as directed by the Honourable
Tribunal the said land is enough to meet the criteria of 12 hectare land required for
the plantation of 27000 trees as per the direction of Honourable Tribunal.

4) The said 7/12 extract bears the name of state of Maharashtra as occupant and
possessor name of Gram Panchayat is also entered in record of right of said property.
The 7/12 extract is annexed as exhibit B along with this affidavit.

5) 1 state that respondent number 3 being district collector will comply with all the

4 . . . ; :

£ directions issued by Honourable National green tribunal so also full cooperation will
j be given to MSRDC (Maharashtra State Road Development Corporation) for -
\ plantation of trees.

]

! Date - 10/10/2025

% Place - Oros

N Uqf““'\e_,?)

. Dy.Regional Transport Officer
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